Legislati?e Assembly
National Capital Territory of Delhi
Old Secretariat, Delhi 110 054

Bulletin Part - II

(General Information relating to Legislative and Other Matters)
Thursday, 18 August 2016/ 27 Shraavan, 1938 (Saka)

No.74

Subject: Election of three Members to the State Coordination Committee
under the provisions of the Persons with Disabilities (Equal Opportunities,
Protection of Rights and Full Participation) Act, 1995.

Hon’ble Members are hereby informed that election of three Members

to the State Coordination Committee under the provisions of the Persons

with Disabilities (Equal Opportunities, Protection of Rights and Full

Participation) Act, 1995 is to be held as per the following schedule:

Last date of receipt of nomination:

22.8.2016 up to 5.00 PM

Last date of withdrawal of nomination:

23.8.2016 up to 5.00 PM

Time of voting (if necessary):

24.8.16 (1 PM to 2PM)

S Ll L

Venue of voting:

MLA Lounge-I, Assembly
Complex, Old Secretariat,
Delhi 110054

5. | Counting of votes:

To commence from 4PM of
24.8.2016

Nominations (in the enclosed format) are to

Office, (Room No.46).

be submitted at the Notice

Prasanna Kumar Suryadevara

Secretary
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